HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001.
No.HHC.Estt.7 (1)/92-1I- Dated: 08.09.2014.

ADVERTISEMENT NOTICE

Applications on the prescribed format are invited for filling up one
post of Safai Karamchari, on temporary basis, meant for open/general
category, on the establishment of the High Court Registry, in the pay band of ¥
4900-10680 + T 1300/- Grade Pay + X 240/- Secretariat Pay, with initial start of
%6200/- plus usual allowances. The applications should reach the Registry of
the High Court on or before 07.10.2014.

The lower and upper age limit of the candidates shall be the
same as applicable to the corresponding employees of the State Government.
Applications found incomplete or received after 07.10.2014 shall not be
entertained.

No TA/DA shall be admissible to the candidates called for the
interview.

Applications may” be addressed to the Registrar General, High
Court of Himachal Pradesh, Shimla, by giving full bio-data in the following

format:-
BY ORDER
HON'BLE THE CHIEF JUSTICE
REGISTRAR GENERAL
Endst. No. HHC/Estt. 7(1)/92-1- Dated: 08.09.2014.

Copy forwarded to:

1. Notice Board of High Court of H.P., High Court of H.P., Shimla-171 001.

REGISTRAR GENERAL



FORMAT

Application for the post of Safai Karamchari
(To be superscribed on the envelope also)

1. Name: . Paste your

(in capital letters) recent passport
size

2. Father's/ Husband’s Name: photograph
(in capital letters) here.

3.  Date of Birth:
(attested copy of certificate be annexed)

4. Ageason7.10.2014:

5. Educational Qualification:
(attested copies of certificates be annexed)

6. Indicate the category and attach an
attested copy of the caste certificate:

7. Experience:
(Attested copy of certificate/Proof
such as attested/authentic copy of
registration card be annexed)

8. Permanent Address:

9. Address for correspondence:

10. Mobile Number:

Place: Name & Signature
Date: of the Candidate

Declaration:-

I, the above named applicant, solemnly affirm and declare that the
particulars given by me herein above are true and correct to the best of my
personal knowledge. In case any false or fictitious information is found, I shall
be responsible therefor.

Place:-
Date:- Name & Signature
of the Candidate.



